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Bonds ot Economic and Inter-State 
IsnporUaee in Madhya Pradesh

1W . Shri Hatlm B in  Ahirwar: 
Shri G. C. Dixit:
Shri T. 8. Kmhwah;
A H  J. Siuidar Lai:

Will the Minister of Transport and
BMpptag be pleased to state:

(a) whether any proposal has been 
aent by the Government of Madhya 
Fradesh for centrally financing of the 
construction of roads of economic and 
Inter-State importance during the 
Itourth Five-Year Plan;

<b) U ao, whether the proposals 
have been accepted and sanction haa 
d a w  been issued by Government; and

(c ) if not, when the proposals are 
likaly to be accepted?

I > »  W m H tr a# Ttsnsport aad ghip- 
ptag (Dr. ▼. K. m. V. Bao): (a) Yes,

f*>) n o , Bit.

(o) A decision on the proposals can 
be taken only attar the Fourth Plan 
allocations have been finalised,

Penlaratt— «f Beads as National 
Highways la Madhya rradesh

108. Shri NUha Kam Ahtrwar: 
Shri G. C. Dixit:
Shri Y. 8. Kasfewah:
Shrl 3. Soadar Lai:

Will the Minister of Transport aad 
Shipping be pleased to state:

(a) whether the Government ot 
Madhya Pradesh have forwarded any 
proposal for declaration of certain 
roads in Madhya Prades as National 
Highways; and

(b) if so, whether the proposal has 
been accepted by Government?

The Minister of Transport ami 
Shipping <Dr. VJC.R.V. Eao): (a)
Yes, Sir.

(b) A decision on the proposals re
ceived for additions to the existing 
National Highway System in the 
Fourth Plan period can be taken only 
after the plan allocations have been 
finalised. Meanwhile, in order to 
examine the proposals, the State Gov
ernments concerned have been re
quested to supply essential technical 
data.
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